
Calcutta High Court (Appellate Side)

Scrutiny List From 08-06-2021 To 08-06-2021
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1 CO 1208/2021 SUDIPTA CHAKRABORTY SUNNY NANDY 29-06-2021 1) PHOTOCOPY OF THE ORDER OF 
MAT 283 OF 2020 IS NOT ATTACHED 
WITH THE SYNOPSIS.

2 CPAN 407/2021 DIPAK SHAW PINGAL 
BHATTACHARYYA

29-06-2021 1. WRONG SUBJECT CATEGORY CODE 
AND SUB-GROUP.

3 CRA 215/2021 ASBAR KHAN SK SAHJAHAN ALI 29-06-2021 1) DECLARATION  WHETHER THE 
APPEAL IS FILLED WITHIN TIME OR 
NOT HAS NOT GIVEN.

4 CRM 4027/2021 DULAL DAS AND ORS SANTANU MAJI 29-06-2021 1) WRONG ADDRESSING OF THE 
HONBLE
CHIEF JUSTICE (ACTING).

5 CRM 4044/2021 MONORAMA@MANOROMA@MONOROMA@MANORAMA 
CHOWDHURY

ARUP SARKAR 29-06-2021 1. NO SIGNATURE  IN ID PROOF OF 
THE PETITIONER.

6 CRM 4045/2021 KHOKON KUMAR BAG SK. SAHJAHAN ALI 29-06-2021 1. DISTRICT NOT MENTIONED IN  
PETITIONERS ADDRESS .

7 CRM 4050/2021 SK GOLAM KOUSAR SALIM SANTANU MAJI 29-06-2021 1. NO PHOTO I.D. PROOF IS PROVIDED.
8 CRM 4051/2021 SANJAY MONDAL ALIAS SANJOY MONDAL AND ANR PARTHA SARATHI 

DAS
29-06-2021 1. NO SIGNATURE IN ID PROOF OF 

THE PETITIONER.
9 CRM 4057/2021 AMAR DAS NILANJAN 

ADHIKARI
29-06-2021 1. NO SIGNATURE ON ID PROOF OF 

THE PETITIONER.
10 CRMSPL 15/2021 C.B.I. ANIRBAN MITRA 29-06-2021 1. PHOTOCOPY OF JUDGEMENT AND 

ORDER DATED 05-01-2018 IS NOT 
ATTACHED WITH SHORT LIST OF 
DATES AND SYNOPSIS AFTER FORM 
A.

11 MAT 583/2021 ANIL SINGH INDRANIL HALDER 29-06-2021 1. VAKALTNAMA NOT INCLUDED IN 
LIST OF PAPERS .

12 WPA 10661/2021 JHUMPA MONDAL AND ANR DIPAK 
CHAKRABARTI

29-06-2021 1. ADVOCATE CERTIFICATION IS 
MISSING IN PAGE  23

13 WPA 10668/2021 SOUDIP GHOSH SANTANU MAJI 29-06-2021 1.WRONG ADDRESSING OF THE 
HONBLE CHIEF JUSTICE (ACTING)
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14 WPA 10673/2021 SANDIP KUMAR MALLICK SMARAJIT BASU 29-06-2021 1.PETITIONERS MOBILE PH. NO. HAS 
NOT BEEN GIVEN.

15 WPA(P) 175/2021 RAJESH KSHETRY STEVEN SOURODIP 
BISWAS

16 WPA(P) 176/2021 SAMIR DAS SOUMYAJIT MITRA 29-06-2021 1. NO PETITIONER PHONE NO 
PROVIDED .
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